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CENTRAL AUf'\I NISTRATIVE TRIBUNAL 

A LLAHABAU BE NCH • • ALLAHABAD 

OPEN COURT -

c IV IL f'1 rsc. CJNTEf'lPT Pt:T IT ION NO. 145 Of 2003 

IN 

ORIGINAL APPLICATIO N N0. 435 OF 19 95 

ALLAHABAD THIS THE 17TH uAY OF MARCH , 2004 

H ON ' BL~ MAJ G~ N~ K. K. SRIVAS T AVA ,MEMB~R-A 

!iQ !r_3 LE Ml ... _Si.!. J5. !_ _£1!!81 ~&g al!.a. ME r111".::_ R_-_J __ _ 

Chhotey Lal, 

S/o Late Ra~ Ashre1 , 

a ged about 63 year s , 
T.C. No . -60, Re tired Khal asi, 

in A.C . Shop, Northern Railway , 

Alam Bag , Lucknow . ••••••••••• Ap plicant 

1 • 

( 8y Advocate Shri O. P. Gu pta ) 

Versus 

R . C. Ar y a, 

Ass istant Work Shop Electrical 

Carriage & Wagon Shop , 

Alam Ba g , Lucknow. 

,.. . 
c. ng J. ne er, 

2 . P. K. Agrawal , Chief Work Shop Manager , 
Loco Char Bag , Lucknow. 

• •••••••••••• Responde nts 

( By Advoca t e Shri A. K. Gaur ) 

0 R _Q_"-'E...._R_ 

This contempt petition has be en fil e d ror punishing 

thd respondent s ror wilrul 6is-obe dience or the order of this 

Tribunal dated 17.04 . 2000 passe d in O. A. No.435 /95. The 
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judgment of this Tribunal was challenged by the respondents 

before Bon'ble High Cour t of Allahabad through wri t petitio n 

no~ 36 150/DO. The same was dismissed by the Hon'ble High 

Court by order date d 19. 02 . 2003 . The r espo ndents have f iled 

SLP befor e Hon'ble Supreme Cour t and the Hon'ble Supreme 

Court by order dated 10.11. 2003 ha s pas s e d the following 

or der: 

"Interim stay of payment of subsistance allowance 
for the period he was out of service ." 

In view of the above . no usarul pur pose will be 

keepin~ th2 contempt petition pending . In case 

the judgment of tha Hon 'bla Supreme Court i s in f avour 

of the applicant or the stay i s vacated the applica nt may 

move an application f or r e viving the contemp t petitio n. 
" 

3. Wi th the above dire ction the contempt petition i s 

d isposed of. No t ices ar e discharged • 

Member-A 

/Nee l am/ 
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